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H. 4421] & FaeefY, HTErETR, FHRGET 7, 2025/ 74 15, 1947
No. 4421] NEW DELHI, TUESDAY, OCTOBER 7, 2025/ASVINA 15, 1947
TEF TRAGT i< TSN HATA

TE faeelt, 7 oo, 2025

FT.3T. 4549(N).—Fr= 1T TLEHL, T TATHAN ATAIT 1956 (1956 F1 48) (& =¥ zae
THT I<H SATITHAH gl AT &) il 1T 3F #hl IT-LTT (1) FIT T& ATRAT T TN FLd g, TG THTETH
BT ST o T o6 TSTes 157 o Fertad Srer § NH6 & f6.#5T. 107.85 5 f.#91.121.45 () T & g-ave
& AT (AEE0/AsT ey afgd 2-dA/4-aF &1 JAET AT(R), AL, Tavdd fiT TATAq & Al
SIS % forw ag s euterd g e |@fer auia = e § &3 w1y 8, UEr o  #7 oeiT we &
T ST T BT Al 7 |

Fre AT =A<, ST 3<% G ° Baas g, 3 At am &t g 37 it IT-am7 (1) F e qarh
SIS o o7 UHT I 3 ITANT 92 TSI § 7 ATSEAAT o TR 6l TG SHE (& 6 FaL a1
AT T T THAT |

UET Tedsh SO T TITEEET, TA7q URAd SWel e & o &9 § Teqq i Srusir
T I I ATUTT ATAHRIAT TR STTOIT ST T TTiAarT<r, sl &1 Arg &9 8 37 BT Bfdes
LAY GIXT o ST T SAGHL T AT UHT AIRIAT 60 AT 6 TETG AT THT ST ST= HL 6 TATq, (S
Fre 2l, IS8 qerm el Araeas q9=A, 9T FIT AT a7 AT T AT HT ThT T SAATATT FT
AT |

6708 G1/2025 )
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STaw g |

I sty 7 g 37 T ST (2) F A= mwery wrfeswr g Ry war #re oft sweer

TH ATAGAAT o ST AT ATeAT qIH F @ AT AT AL AT TTHET F I<h HAAT §
ITASH 3 AT 3T (gaag ARRIT T ALrerr fhar S a1t 3 |

TG
ST o7 & Frartee et § NH6 % .41, 107.85 & 6. #T. 121.45 3 o0 stoie o ST ATet S¥=T
Tf2d srerar §eadT dfgd g F1 |ferd fFa
TS FT AT AT S 7 9T HEATRE
wAH I H&AT S FT R || g i ai C kI ER T ST T AR
e (SUBIREEIH) (FRT)
1 2 3 4 5 6
ATAF T 410 7 R=eEa
T FT ATH: TAATS
1 Coffee Board GECARA] iR 0.07 (FF7) 0.07
2 HP-452/1990 IBELl SRl 0.031 (FFI7) 0.031
3 HP-488/1990 BE(l HEl 0.069 (F) 0.069
4 LSC- EEil =TT 0.009 (FF) 0.009
102007/01/27/1998
5 Lsc- fosfy EEl 0.037 FFr) 0.037
50/2007/01/14/2007
LSC-
° 50/2007/01/94/2006 il T 0.025 (o) 0025
7 LSC-66/1992 BE(l Rl 0.085 (#:) 0.085
8 LSC-68/1992 REL SRl 0.165 (FF2a7) 0.165
9 LSC-69/1992 BEil HEl 0.025 (Z#:) 0.025
10 LSC-71/1992 BE(l Rl 0.11 (FF7) 0.11
11 LSC-81/1992 REL HEl 0.08 (%) 0.08
12 LSC-CAD-28/1998 BE(l HEl 0.129 (FF) 0.129
13 LSC-CAD-4/2016 BE(l Rl 0.007 (#) 0.007
14 LSC-CAD-6/2016 IBEL iRl 0.03 (FTT) 0.03
15 LSC-CAD/43/1999 BE(l Rl 0.064 (ZF:) 0.064
16 PP-1212/1977 BE(l Rl 0.115 (FF) 0.115
17 PP-380/F/1976 IBEL iRl 0.003 (FFI7) 0.003
18 PP-429/1980 BE(l HEl 0.008 (F:) 0.008
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PP-
19 5151/01/10/01/2020 T 0.082 (&) 0082
20 PP- Sl 0.05 (FFv) 0.05
5151/01/10/01/2020

21 VCHP-011/2006 Sl 0.094 (FF7) 0.094
22 VCHP-012/2006 =T 0.102 (F%7) 0.102
23 VCHP-013/2006 Sl 0.09 (Z#aR) 0.09
24 VCHP-015/2006 Rl 0.094 (FF7) 0.094
25 VCHP-016/2006 =T 0.103 (F%7) 0.103
26 VCHP-029/2006 SEl 0.023 (F7) 0.023
27 VCHP-041/2012 SRl 0.009 (FF7) 0.009
28 VCHP-043/2012 HEl 0.067 (F:7) 0.067
29 VCHP-046/2012 HEl 0.067 (#:7) 0.067
30 VCHP-07/2006 Sl 0.034 (FF7) 0.034
31 VCHP-09/12 iR 0.005 (F7) 0.005
32 VCHP-44/2012 HEl 0.00001 (FF=¥) 0.0000100
33 VCHP-46/2012 Sl 0.007 (2%7) 0.007
34 VCP-02/2013 Sl 0.027 (Z%e7) 0.027
35 VCP-04/2008 HEl 0.478 (ZFe7) 0.478
36 VCP-05/2004 Sl 0.067 (F%7) 0.067
37 VCP-06/2013 SRl 0.01 (FF7) 0.01
38 VCP-062/2012 HEl 0.0004 (FFaT) 0.0004
39 VCP-07/2012 Sl 0.001 (FF7) 0.001
40 VCP-073/2008 SRl 0.031 (F7) 0.031
41 VCP-097/2006 =T 0.113 (FF7) 0.113
42 VCP-35/2005 Sl 0.0001 (FFaT) 0.0001
43 VCP-41/2012 =T 0.022 (ZFe7) 0.022
44 VCP-43/2012 iRl 0.038 (FF7) 0.038
45 VCP-74/2012 Rl 0.033 (F%7) 0.033
AT T AT AT

46 A-LSC-G-6/1992 HEl 0.156 (FF27) 0.156

A-LSC-KLB/GAD/KPI-
47 112002 T 0.756 (ZFTT) 0.756
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48 HP-194/1990 SRl 0.025 (FF77) 0.025
49 HP-K.P-4/2008 HEl 0.02 (FF7) 0.02
LSC-
>0 102001/01/164/1999 ST 0.011 () 0011
LSC-
! 102001/01/23/1997 ST 0.072 (e2) 0072
52 LSC-13/2008 SRl 0.02 (%) 0.02
LSC-
> 502001/01/12/2008 ST 0.011 () 0011
LSC-
> 502001/01/30/2009 ST 0.032 (&) 0032
55 Lsc- =T 0.006 (FFa7) 0.006
502001/01/33/2008
56 LSC-CAD-287/2000 HEl 0.089 (FF277) 0.089
57 LSC-CAD-9/2021 HEl 0.006 (FF277) 0.006
58 LSC-CAD/23/2019 HEl 0.041 (ZF) 0.041
59 PP-291/1980 (A) Rl 0.024 (%) 0.024
60 PP-67/1996 HEl 0.043 (FF77) 0.043
61 VCP-105C/2010 Rl 0.022 (ZF) 0.022
62 VCP-113/2014 T 0.001 (FF7) 0.001
63 VCP-137(B)/2009 HEI 0.00005 (%77 ) 0.0000500
64 VCP-159/2009 SRl 0.007 (zF277) 0.007
65 VCP-163/2009 SRl 0.001 (FF77) 0.001
66 VCP-172C/2010 HEI 0.014 (FF77) 0.014
67 VCP-18/12 I 0.226 (FF2a7) 0.226
68 VCP-243C/2010 SRl 0.032 (FF77) 0.032
69 VCP-72/2015 HEI 0.002 (FF77) 0.002
70 VCP-A-14/2015 T 0.079 (FFIX) 0.079
71 VCP-A/106/2002 (B) SRl 0.066 (FF77) 0.066
72 VCP-A/117 T 0.0004 (ZF7) 0.0004
73 VCP-A/85 (A) SRl 0.001 (FFa7) 0.001
74 VCP-B-159/2009 SRl 0.218 (FFaX) 0.218
75 VCP-B/155 T 0.005 (FFa7) 0.005

b
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76 VCP-B/21 IGEl iR 0.173 (3FT7) 0.173
77 \VCP-C-9/2012 IGELl ElRI 0.069 (FFI7) 0.069
Total 4.93796

[FT. &. NHIDCL/PMU Seling/NH-6&306/V/S-LA/4/3A]

g sTHTET, Haas
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th October, 2025

S.0. 4549(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH6 in the
stretch of land from Km. 107.85 to Km. 121.45 () in the district of KOLASIB in the state of MIZORAM, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional Deputy
Commissioner in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH6 in the stretch of land from
Km. 107.85 to Km. 121.45 () in the district of KOLASIB in the state of MIZORAM

[State: MIZORAM

|[District: KOLASIB

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt 2 | 3 L4l 5 | 6 |
[Taluk: N Thingdawl |
|Vi||age: Bualpui I
|1 ||Coffee Board ||Government ||Dry || 0.07 (Hectare )H 0.07[
B |[HP-452/1990 |[Private |[ory I 0.031 (Hectare )| 0.031]
3 |[HP-488/1990 |[Private |[ory [ 0.069 (Hectare )| 0.069)|
4 '1-52%07 oLarnses |[Private Dry 0.009 (Hectare ) 0.009
5 ;5,‘23607 L4007 |Private Dry 0.037 (Hectare ) 0.037
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6 ;5/2607 101/94/2006  |[Private Dry 0.025 (Hectare ) 0.025
|7 |[LSC-66/1992 ||Private |[Dry [ 0.085 (Hectare )| 0.085|
8 |[LSC-68/1992 |[Private |[Dry [ 0.165 (Hectare )| 0.165|
|9 ||LSC-69/1992 ||Private |[Dry | 0.025 (Hectare )| 0.025|
10 |[Lsc-71/1992 ||Private |[ory | 0.11 (Hectare )| 0.1
11 ||Lsc-81/1992 ||Private |[ory | 0.08 (Hectare )| 0.08|
[12 |[Lsc-cAD-28/1998 ||Private |[ory | 0.129 (Hectare )| 0.129|
[13 |[Lsc-CAD-4/2016 ||Private |[ory [ 0.007 (Hectare )| 0.007|
|14 |[LSC-CAD-6/2016 ||Private |[Dry [ 0.03 (Hectare )| 0.03|
|15 |[LSC-CAD/43/1999 ||Private |[Dry [ 0.064 (Hectare )| 0.064|
16 |[PP-1212/1977 |[Private |[Dry [ 0.115 (Hectare )| 0.115|
17 ||PP-380/F/1976 ||Private |[Dry | 0.003 (Hectare )| 0.003|
18 ||PP-429/1980 ||Private |[ory | 0.008 (Hectare )| 0.008|
[19 |[PP-5151/01/10/01/2020 | Private |[ory [ 0.082 (Hectare )| 0.082|
[20 |[PP-5151/01/10/01/2020 | Private |[ory [ 0.05 (Hectare )| 0.05|
[21 |[VCHP-011/2006 |[Private |[ory [ 0.094 (Hectare )| 0.094|
[22 |[VCHP-012/2006 ||Private |[Dry [ 0.102 (Hectare )| 0.102|
[23 |[VCHP-013/2006 ||Private |[Dry [ 0.09 (Hectare )| 0.09|
24 |[VCHP-015/2006 ||Private |[Dry [ 0.094 (Hectare )| 0.094|
25 |[\VCHP-016/2006 |[Private oy I 0.103 (Hectare )| 0.103]
[26 |[VCHP-029/2006 |[Private |[ory [ 0.023 (Hectare )| 0.023|
27 |[VCHP-041/2012 |[Private ory 1 0.009 (Hectare ) 0.009)
[28 |[VCHP-043/2012 |[Private |[ory [ 0.067 (Hectare )| 0.067|
[29 |[VCHP-046/2012 |[Private |[ory [ 0.067 (Hectare )| 0.067|
(30 |[VCHP-07/2006 ||Private |[Dry [ 0.034 (Hectare )| 0.034|
31 |[VCHP-09/12 ||Private |[Dry [ 0.005 (Hectare )| 0.005|
32 |[VCHP-44/2012 ||Private |[ory [ 0.00001 (Hectare )| 0.0000100|
(33 |[VCHP-46/2012 ||Private |[Dry | 0.007 (Hectare )| 0.007|
[34 |[vcP-02/2013 ||Private |[ory | 0.027 (Hectare )| 0.027]
[35 |[VcP-0472008 |[Private |ory I 0.478 (Hectare || 0.478]
36 |[vcp-05/2004 |[Private |[ory [ 0.067 (Hectare )| 0.067|
[37 |[vcp-06/2013 |[Private |[ory [ 0.01 (Hectare )| 0.01
(38 |[vCP-062/2012 ||Private |[ory [ 0.0004 (Hectare )| 0.0004|
39 |[vcp-07/2012 ||Private |[ory [ 0.001 (Hectare )| 0.001|
40 |[VCP-073/2008 ||Private |[Dry | 0.031 (Hectare )| 0.031]
a1 |[VcP-097/2006 |[Private |ory I 0.113 (Hectare | 0.113]
42 |[vcp-35/2005 |[Private |[ory [ 0.0001 (Hectare )| 0.0001
43 |[veP-41/2012 ||Private |[ory | 0.022 (Hectare )| 0.022)
44 |[vcp-43/2012 |[Private |[ory [ 0.038 (Hectare )| 0.038|
45 |[vcp-74/2012 |[Private |[ory [ 0.033 (Hectare )| 0.033|
|Vi||age: Kawnpui |
46 |[A-LsC-G-6/1992 |[Private |[ory [ 0.156 (Hectare )| 0.156|
47 QLI?BS}(C:;AD IKPI-1/2002 |[PTivate Dry 0.756 (Hectare ) 0.756
|48 |[HP-194/1990 ||Private |[Dry | 0.025 (Hectare )| 0.025|
[49 |[HP-K P-4/2008 |[Private |[ory I 0.02 (Hectare )| 0.02]
50 Il_(?ZCEJ-01/01/164/1999 Private Dry 0.011 (Hectare) 0.011
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51 Il_(?Z%-Ol 101/23/1997 Private Dry 0.072 (Hectare ) 0.072
52 |[LSC-13/2008 ||Private |[Dry [ 0.02 (Hectare )| 0.02
53 IS_(?ZCE)-01/01/12/2008 Private Dry 0.011 (Hectare) 0.011
54 IS_(?ZCE)-01/01/30/2009 Private Dry 0.032 (Hectare ) 0.032
|55 ||Lsc-502001/01/33/2008 | Private |[Dry [ 0.006 (Hectare )| 0.006|
|56 ||LSC-CAD-287/2000 _||Private |[Dry | 0.089 (Hectare )| 0.089|
|57 |[Lsc-cAD-9/2021 ||Private |[ory | 0.006 (Hectare )| 0.006|
|58 |[Lsc-cAD/23/2019 ||Private |[ory | 0.041 (Hectare )| 0.041
59 ||PP-291/1980 (A) ||Private |[ory | 0.024 (Hectare )| 0.024|
60 |[PP-67/1996 |[Private |[ory [ 0.043 (Hectare )| 0.043|
61 |[vcP-105C/2010 |[Private |[Dry [ 0.022 (Hectare )| 0.022|
62 |[vCp-113/2014 |[Private |[Dry [ 0.001 (Hectare )| 0.001|
63 |[vCP-137(B)/2009 ||Private |[Dry [ 0.00005 (Hectare )| 0.0000500|
64 |[VCP-159/2009 ||Private |[Dry | 0.007 (Hectare )| 0.007|
65 |[vcp-163/2009 |[Private |[ory [ 0.001 (Hectare )| 0.001
66 |[veP-172¢/2010 ||Private |[ory | 0.014 (Hectare )| 0.014]
67 |[vcp-18/12 ||Private |[ory | 0.226 (Hectare )| 0.226)
68 |[vcp-243C/2010 |[Private |[ory [ 0.032 (Hectare )| 0.032]
69 |[vep-72/2015 ||Private |[Dry [ 0.002 (Hectare )| 0.002|
[70 |[VCP-A-14/2015 ||Private |[Dry [ 0.079 (Hectare )| 0.079|
[71 |[vCP-A/106/2002 (B)  ||Private |[Dry [ 0.066 (Hectare )| 0.066|
[72 ||vep-An17 ||Private |[Dry | 0.0004 (Hectare )| 0.0004|
[73 |[vcp-aAvss (A) |[Private |[ory [ 0.001 (Hectare )| 0.001
[7 |VCP-B-150/2009 |[Private |ory I 0.218 (Hectare | 0.218]
[75 |[vcp-Br155 |[Private |[ory [ 0.005 (Hectare )| 0.005|
[76 |[vep-Br21 |[Private |[ory [ 0.173 (Hectare )| 0.173|
[77 |[vcp-c-9/2012 ||Private |[ory [ 0.069 (Hectare )| 0.069)|
| Totall| 493796

[F. No. NHIDCL/PMU Seling/NH-6&306/VS-LA/4/3A]

SHAIKH AMINKHAN, Director
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